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hag been urged by HUDCO tp com-
plete the scheme gl the earliest. No
firm date of allotment of houses for
occupation, which is with-in the per-
view of the Bangalore Development
Authority, can be indicated at this
stage.

. Wmater Plan for Development of River
Vansadhara

6439, SHRI GIRIDHAR GOMANGO:
* Wil] the Minister of IRRIGATION b«

pleaseq to state;

(a) whether the Central Govern-
ment have suggested to the Govern-
ment of Orissa to prepare a Master
Plan for the development of river
Vansadhara and its adjoining smaller
rivers;

——: (b) if so, the details thereof;
(c) whether it is a fact that no such

programme hag been drawn up by the
Government of Orissa;

L

(dy if so, the reasong therefor and
the measures to be undertaken by the
State Government in the year 1981-832
az per the suggestion of the Centre on
river Vansadhara;

(e) the survey and investigation
work included in the current finan-
cial year and the names of the tri-
butory rivers therefor; and

“ v (f) the funds provided by the State
for Master Plap of river Vansadhara
-and the time fixed for the completion
of the project report therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF IRRIGATION (SHRI
Z R. ANSARI): (a) to (f) It has
been suggested to the State Govern-
ment that g Master Plan be prepared
for Vansadhara river development
and its adjoining small rivers by
providing storage reservoirs and soil
conservation works. The State Gov-
ernment has informed that for this
purpods, some project hive been
identified, of which Bondapili Hara.
bhangi anqd Badnilla projects are

Wriltun Awwers 4y

under execution and Sambiri, Kodama,
Lik#ndi-Kanujodi reservioi; schiemes
are under investigations. A number
of other projects are also being plap-
ned for future investigations, The
State Government has further inti-
mated that Vansadhara being an inter-
State river, the matter hag been pro-
posed for discussion with Andhra Pra-
desh Government and so provision uf
funds and fixing time frame at this
stage is not possible,

Investment Nceded to Save Farm
Produce From Rotting

6440, SHRI R. L. BHATIA: Will the
Ministey of AGRICULTURE be pleased
to state:

(a) whether Government have far-
mulated any estimate of the inwvi t-
ment needed to save the farm pro-
duce from rotting; and

(b) if so, what and the additional
storage capacity proposed to be created
particularly in the surplus  States
like Punjab?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (SHRI
R V., SWAMINATHAN): (a) and (b)
The Expert Committee on storage of
agricultural produce in rura] greas
appointed by the Government of India,
recommendeqd creation of an gdditional
storage capacity of two million tonne
over a period of 5 years for storage of
agricultural produce at th. village
level,

In addition a gtorage capacity of
about 7 million tonneg is proposed to
be buily by the Food Corporation of
India, Centra]l Warehousing anq Stute
Warehousing Corporations during the
VI Five Year Plun (1980—85) in sur-
plug as also in consuming States, The
additional requirements in the main
surplus States such as Punjab will be
an importance consideration in decid-
ing on location of thig capacity. Be-
sideg this a Centra] Sector Scheme-
‘Save Grain Campaign’' has been laun-
ched to educate and motivate the far-
mer to use sclentifie techniques to save:
the fafm produce frém rotting,





